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BEFORE MINISTRY OF CORPORATE AFFAIRS
Company Petition No. 24/6/2022 - CL III

In the matter of the Companies Act, 2013;

AND

In the matter of Sections 230 to 232 and other applicable 
provisions of the Companies Act, 2013 and Rules framed 

thereunder,

AND

In the matter of Scheme of Amalgamation of Lanco Teesta 
Hydro Power Limited (“Transferor Company”) with NHPC 

Limited (“Transferee Company”) and their respective 
shareholders and creditors

Lanco Teesta Hydro Power Limited
(CIN: U40109TG2000GOI034758)…(Transferor Company)

NHPC Limited
(CIN: L40101HR1975GOI032564)…(Transferee Company)

(“Transferor Company” and “Transferee Company” are 
collectively referred to as the "Petitioner Companies")

NOTICE FOR HEARING OF PETITION
(Pursuant to Rule 16 of The Companies (Compromises, 

Arrangements and Amalgamations) Rules, 2016)

The Joint Petition under Sections 230 to 232 of the Companies 
Act, 2013 for the sanction of proposed Scheme of Amalgamation 
of Lanco Teesta Hydro Power Limited (“Transferor Company”) 
with NHPC Limited (“Transferee Company”) and their respective 
shareholders and creditors was presented by the said Petitioner 
Companies before Ministry of Corporate Affairs.

th
The Ministry of Corporate Affairs has fixed Thursday, 30  May, 
2024 for the hearing before Shri Inder Deep Singh Dhariwal, Joint 
Secretary, Ministry of Corporate Affairs.

Any one desirous of supporting or opposing the aforesaid Joint 
Petition should send notice of his intention signed by him or his 
advocate not later than five (5) days before the date fixed for the 
final hearing of the Joint Petition to the Petitioner Companies, to 
SBD & C Division, NHPC Office Complex, Sector-33 
Faridabad, Haryana, India, 121003. Where a person seeks to 
oppose the petition, the grounds of opposition or a copy of 
affidavit shall be furnished with such notice.

For and on behalf of 
NHPC Limited

Sd-
Amit Gupta    
General Manager SBD&C
Authorised Signatory

For and on behalf of 
Lanco Teesta Hydro Power Limited

Sd-
Dr. KamlaFartyal
Director
Authorised Signatory

th
Dated: 15  May, 2024




